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SHRI M. RAM  GOPAL REDDY : The 
Minister said that these gold mines are incur
ring losses. I want to know about the loss 
on account o f the sale o f gold at the inter
national markets or even if it is sold internally 
will it still be in loss ? What is the position ?

SHRI SHAHNAWAZ KHAN : It is true 
that wc are supplying all the gold produced from 
Kolar goldfield at the international monetary 
price, that is Rs. 84-40 per 10 grammes. The 
market price is very nearly double or even 
more than double...

SHRI JY OTIRM OY BOSU : It is more 
than three times.

SHRI M. RAM  G OPAL RED D Y  : If it 
is sold in the market, how much would it 
fetch ?

SHRI SHAHNAW AZ KHAN ; Roughly 
speaking, at the present cost, the price o f  gold 
produced comes to about Rs 2 crores. If we 
were to sell it at m arket price, it would come 
to about Rs. 4 crores, and the cost of opera
tion of these mines comes to about Rs. 6 
crores.

*Tf*r : 3ttt%

% sit p̂tt ^ r f r r  f  f a  v r r  ?p t p t  

garrfaFsrre fsftfTT f a

% fe!TT I  ? 3FT

s f t ^ r ^  s f tr  m ^ T » r % st«t

Jr I  I ¥TT ^  TTr^JT^rniT ^

%  ffei? |  ?

arwrer w n ®  ^  srrcft 3 ?r

% ^ 0  f a r t  5>cTT I

tf f tr  y v *  : ^  ^  % f e ir

1 1

« f t  v g v r a r a  ,art :  % s f| t

|  f a  *F%^r?r q r r ^ r  ^ r r  i

Indo-US Talks

*382 SHRI A RJU N  SETHI : Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to s ta te :

(a) whether the U. S. Government has 
begun talks with the Indian Government ia an

effort to iron out misunderstandings about the 
American policy during the Indo-Pakistan 
War, 1971 ; and

(b) if so, a t what level and its outcome ?

THE MINISTER O F EXTERNAL 
A FFA IRS (SHRI SWARAN SIN GH) : (a) 
Diplomatic contacts between the Governments 
of India and the United States nevei ceased to 
exist. As is normal in  such contacts, dis
cussion on Indo-U.S. relations has continued 
uninterrupted.

(b) Talks have been going on through 
normal diplomatic channels at Amba&sadoual 
level in New Delhi and Washington. Regard
ing their outcomc, it is not customary to re
veal such matters in advance.

SHRI ARJUN SfcTHI : I had asked 
about the US policy towards India during the 
lndo-Pak war. May 1 know whe'her there 
has been misunderstanding between the two 
countries regarding the US policy towards 
India ■>

MR. SPEAKER : The hon. Member him
self has said in his question that there was 
some misunderstanding and he has asked what 
steps have been taken to remove the misunder
standing ?

SHRI SWARAN SINGH : The US 
Government’s attitude during the Indo-Pakis
tan conflict was based upon incorrect appre
ciation o f the relevant facts o f the situation, 
and, therefore, it was biased.

SHRI ARJUN SETHI : W hat kind of 
diplomatic discussion is going on at ambassa
dorial level ?

M R . SPEAKER : The hon. Minister has 
said that they are not revoaled.

SH RI SWARAN SIN GH : With a view 
to exploring the possibility o f improving the 
relations.

SHRI PILOO MODY : Is he having 
cocktails with them ?

SHRI KRISHNA CHA NDRA HALDER : 
May I know whether our Government think
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that the present attitude of the US Govern
ment towards India is friendly or unfriendly ?

SHRI SWARAN SIN GH : There may 
be certcin specifie fields in which it may not 
be friendly, but wc are having normal usual 
relations with the USA.

SHRI PILO O  MODY : The hon Minis
ter said earlier that the American attitude to
wards India was based on a not proper op- 
preciation of the Mtuation as it existed on 
misinformation in other words. I would like 
to know what the Government o f India have 
done to straighten out the misappreciation 
that was taking place and whether the process 
is still continuing.

SHRI SWARAN SINGH : From the 
time (tic Bangla Dcsh question faced us and 
we we.e inundated with an endless strcem of 
refugees light up to the Inrlo-Pakistan conflict 
and till the end of it, we had taken every step 
to keep the US Government fully informed 
about the situation as we saw it. but we were 
unable to convince them because they had 
their own approach to the pioblem which, to 
say (.he least, was not impartail.

With regard to the future, it is our desire 
that normal relations should be established, 
but I do not think that the two sides can agree 
about their attitude during the conflict and 
during the period prcccding it, and we get the 
impression that so far as the past is concern :d 
we will have to reckon with the situation that 
the two sides did not agree ; but If there is 
any possibility of future normalisation of rela
tions, we should continue to explore it. This 
is the direction in which we are pursuing our 
elTorts.

Refusal of South Vietnamese Government
to Renew Visas for Indian Members 

of International Control 
Commission

-I"
*383 DR. RANEN SEN :

SHRI MUHAMMED SHERIFF :

Will the Minister of EXTERNAL A FFA
IRS be pleased to state :

(a) whether the Government of South 
Vietnam announced on the 20th March, 1972 
that it would no longer issue or renew entry 
visas for the Indian members o f the Interna* 
tional Control Com m ission; and

(b) if so, the reaction o f Government 
thereto ?

TH E DEPUTY M INISTER IN  THE 
M INISTRY O F EXTERNAL AFFAIRS 
(SH RI SURENDRA PAL SINGH) : (a) The 
Government of Republic of Vietnam had made 
an announcement to that effect on the 8th of 
January, 1972.

(b) The Government o f India are of the 
view that such a measure would be unwarran
ted, discriminatory and in violation of the 
stipulations made under Geneva Agreement of 
1954 and would amount to a measure against 
the Commission as a whole. The Government 
of South Vietnam have since revalidated the 
visas of all the Indian members of the ICSC 
beginning 1st April valid for a period of ap
proximately six months.

DR. RANEN SEN : In view of the fact 
that this Commission was the end-product of 
the Geneva Conference on Vietnam and India 
thus became Chairman of the Commissson, has 
the South Vietnamese Government any autho
rity to impose any conditions or visa restric
tions for six months or one year ?

SHRI SURENDRA PAL SINGH : No, 
obviously it is not right to impose such res
trictions This is what wc pointed out to 
them. As a result o f our talks and negotia
tions with them, they have now revalidated the 
visas for the next six months.

D R. RANEN SEN : My question which 
remains unanswered was whether according to 
the stipulations of the Geneva Conference, 
this particular country can impose any res
trictions on the ICC members representing 
other countries.

THE M INISTER OF EXTERNAL 
AFFAIRS (SHRI SWARAN SINGH) : In  
this particular case, it has been the custom 
that visas have not been granted even in the 
past for indefinite periods. They have been 
granted for a specific or specified period. The 
same thing has happened on this occasion also. 
This is the attitude o f the host Government, 
in this case the South Vietnamese Government, 
towards the delegations of Poland and Canada 
also who arc co-members of this Commission.

DR. RANEN SEN : In  view of this state
ment and the fact that the Saigon Government




